
REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON PETROLEUM AND NATURAL GAS  

 
Ǜी िमथलेश कुमार (उǄर Ģदेश) : महोदय, मȅ 'चकर्वात ताउते के दौरान पिÌचमी अपतटीय 
दुघर्टना के िविशÍट सदंभर् मȂ सावर्जिनक के्षतर् की तेल कंपिनयȗ के तेल ĢितÍठानȗ की सरंक्षा और 
सुरक्षा' िवषय पर पेटर्ोिलयम और Ģाकृितक गैस सबंधंी Îथायी सिमित (2022-23) के तेरहवȂ 
Ģितवेदन (सतर्हवीं लोक सभा) मȂ अंतिर्वÍट िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं 
मȂ सोलहवȂ Ģितवेदन की एक Ģित (अगेंर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू। 

 
 

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON ENERGY 

 
डा. सुधांशु ितर्वेदी (उǄर Ģदेश) : महोदय, मȅ िवभाग सबंिंधत ऊजार् सबंधंी ससंदीय Îथायी 
सिमित के िनÇनिलिखत िववरणȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता 
हँू :- 
(i) Action-taken by the Government on the recommendations/ observations 

contained in Chapter–I of the Twenty-eighth Report (Seventeenth Lok Sabha) 
of the Committee on action taken by the Government on the 
recommendations/observations contained in its Seventeenth Report 
(Seventeenth Lok Sabha) on ‘Action Plan for achievement of 175 GW 
Renewable energy Target’; 

(ii) Action-taken by the Government on the recommendations/ observations 
contained in Chapter–I of the Twenty-ninth Report (Seventeenth Lok Sabha) 
of the Committee  on action taken by the Government on the 
recommendations/observations contained in its Eighteenth Report 
(Seventeenth Lok Sabha) on ‘Development of Coal Blocks allocated to Power 
Sector Companies’; and 

(iii) Action-taken by the Government on the recommendations/ observations 
contained in Chapter–I of the Thirtieth Report (Seventeenth Lok Sabha) of the 
Committee  on action taken by the Government on the 
recommendations/observations contained in its Nineteenth Report 
(Seventeenth Lok Sabha) on ‘Delay in Execution/Completion of Power 
Projects by Power Sector Companies’.      
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